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(¢) by when the feasibility report
for setting up a refinery at Karnal
will be ready; and

(d) what will be the capacity of the
Karnal refinery?

THE MINISTER OF STATS IN THE
MINISTRY OF ENERGY (SHRI DAL-
BIR SINGH): (a) and (b) The de-
signed capacity of the Mathura Refi-

_nery is 6 million tonnes per annum.
The refinery is presently operating
at a throughput level of about 4 to 4.5
million tonnes per annum. The de-
signed capacity is expected to be at.
tained by the 1st quarter of 1983.

(¢) The feasibility report for sett-
ing up of Karna] refinery is expected
to te ready shortly.

() The capacity envisaged for the
Karnal refinery is 6 million tonneg per
annum,

Qil refinery at Mangalore

11¢7. SIIRI B. IBRAHIM: will the
Mirzistcr of ENERGY be pleased to
refer to the answey to Unstarred Qu-
estion 352 given in the Rajya Sabha
on ths 1nth July, 1982 and state:

ta) whether Government have since
fiv@iized the reporls regard ng the ex-

act location and the extent of land:

required for establishing an oi} refine-
ry ¢t Mangalore; and

42) if so_ what are the details there-
of?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI DAL~
8!'R SINGH): (a) No, Sir.

+ Docs not arise,

Supply of LPG In rural areas

1168, SHRI SHIVA CHANDRA JHA:
Will the Minister of ENERGY be pleas-
ed to state:

(a) whether Government have any

plan for the supply of LPG in the

rura] areas of the country;

() it 80, what are the details there.
of, and
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(e) it the answer to part (a) above
be in the negative, what are the rea-
song therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (S'IRI DAL-
BIR SINGH): (a) to (c) According
16 the plans drawn up by the oil in-
dustry with the completion of 1980-81,
1981-82 ard 1982-83 rosters for ap-
pointment of dealers, all towns with
population above 50,000 and all district
headquarters would be covered for
supply of LPG. With the completion
of 1983-84 roster, a large number of
towns with a population of 20,000
would also be taken up. Subs2quentiy
it would “e¢ possible to extend sapdly
of LPG to the rural aress depeacing
on product availability and potlertial
in the rural areas. Presently, where-
ver feasible rural areas on the peri-
phery large towns are supplied LPG
by the existing distributors, keeping
the safety aspects in mind.

Energy generation im Private Sector
1169. SHRI SHYAM SUNDAR

MOHAPATRA: Will the Minister of

ENERGY be pleased to state:

(a) what is the State-wise power
posilior: vi$-a-vis ratio ot power failu-
re; and

{b) whetier there is any scheme to
allow the private Sector to nave their
own power plants to augment power
generalina®

THE MINISTER OF STATE IN TNE
MINISTRY OF ENERGY (SnRI VIK-
RAM MAMAJAN): (a) The power
positina in the couniry is much better
as compared o last year. A statement
showing the state-wise power supply
pesition in the country. which olso
gives surplus/shortage during April to
Sept. 1982 is attached. (See Appendix
CXX1V, Annexure No. 7).

(b) The following two proposals re-
ceived from existing private sector
companieg are under techno_economic
ex:nunation in the Central Electricity
Authority:»—
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(i) Proposat from M/s. Caleutta
Electiic Surply Corporation for ins
stallation of 2x60 MW units as re-
plrcement of some of their existing
un‘ts,

(ii) Proposal from M/s_ Tata Elec-
tric Coompanies for installation ef
second unit of 500 MW as replace-
ment of 3 x 62.5 MW old sets.

Setting up Training Institute at
Maldah

1170. SHRI KALYAN ROY:
SHRI HAREKRUSHNA MAL-
LICK;

Will the Minister of ENERGY be
pleased to state: -

(a) whether Government have re-

ceived two representations dated 37th °
August and 25th September, 1982 from .

a Member of Parliament regarding
setting up of a Training Institute at
Maldah for mining Sirdars, Overmen
etc. in ceal mines in v;olatwn of all
norms and principles and ﬁnancia]
sanction;

(b) if so, what are the details of
these two representations;

(¢) when was this decision taken
and by whom and in which meeting
of the Board Direetors and how
much money was sanctioned;

(d) what was the criterion  for
selecting Maldah and trainees;

(e) whether the present acting
Chairman, CIL sent a telex dated the
2nd August, 1082 directing one offi-
cer to hire out a proper building with-
in seven days and collect the names
and details thereof;

(f) whether Government have fully
fnvestigated into' this matter end If
s0, when and results thereof and if
Bet, what are the reasons therefor;
and

(g) 'whether any action hds been
taken against the Chairman, CIL
and others who were respensible for
this project and if mot, reasoug there-
for?
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THE MINISPER OF STATE IN THE
MINISTRY OF ENERQY (SHRI GAR-
Gl SHANKAR MISHRA): (a) Yes,

sanction or approval., It has alsp been
suggested that if any training school
is to be opened for Overman and Min-
ing Sirdars it should be located in
the mining region and there
be proper sanction and candidates be
selected on the basis of merit

(¢) to (g) Information is
collected and will be laid on the
of the House.

Fanmmmmm
+  coal mines

' 1171. SHRI KALYAN ROY:

SHRI HARFEKRUSHNA MAL-
LICK:

Wil the Minister of m be
pleased to state:

(a) whether Government‘s atten-
tion has been.drawn to an editerial
appearing in the ‘Economnjc Times' dst-
ed the 30th August, 1882 captioned
“Coal Quality” wherein it is wtated
“Ceogl output from undergreund min-
ing has declined in abwolule ~texms
since 1897-78; it is dificult to explain

" the fall in output af eval from under-

ground mines against the background
otthemvestmentthath.mu.
such mines”;

(b) if s0, what are the detalls im
this regard;

(¢) what is underground and epes
cast production separately, company-
wise, from -1977-78 to end of 1982
year-wise and grade-wise;

(d) how much investment has been
made for underground coal mineg and
apencast mines senaratelv 1578, 1979,
1980, 1981 and 15633 vear-wise =nd
company-wise; and '



